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Authorised and paid np Capital or 

Film Companies 

10251. SHRI ARJUN SINGH BHA-. 
DORTA: Will the Minister of INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS be pleased to 
slate: 

(a' the authorised and paid· up capital of 
the Premier Film Corporation Limited, 
Mysorc, Sarathi Studio lP) Limited, Hydera-
bad and Golden Cine Studio (P) Limited, 
Madras at the time of theil' setting up and 
as on the :11st March, 1970 and tbe names 
and Rddresses of rhe member. of their Board 
of Directors ; 

(b) wh.ther the Managing Director and 
his son have been found guilty 01 gross mis-
use of tile Company money and whether any 
investigation., have been mllde ; 

(e) if 80, the findinga thereof; and 

(d) the total ~t  of the DireClors of 
the above Companies and their associate 
concerns? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED): (a) to (d). Tbe information 
sougbt in respect of the three ~ nie  

In question Is given in the Btatmlent 
appended. 

S'III .... ", 

(I) P'tlmi., Film Co,poratiOli Ltd • My,ortl,' 

(a) Tho authorised and paid up capital 
of Mis. Premier Film Corporation 
Ud., Myayore at tho time of 10-

corporation "I.. IH2-J953 wu 
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Rs. S lakhs and Rs. 80,000 respecti-
vely. Accordiug to the latest Balance 
sheet of the company for the year 
ended 31st December, 1967, the 
corrcspondine figures have been 
shown as Rs. 5 lakhs and 
Rs. 3,63,000 in the same order. 

The Annual Accounts of tbe company 
for the years ended 31.t December, 1968 
and 1969 have not yet been flied. 

M Is. Premier Film Corporation Ltd. has 
80t two directors. Their names and addres· 
ses are given below : 

Name of Director Address 

1. M N. Rajashekar 368/1, New Sayyaji 
Rao Road, Mysore. 

2. Smt, M. N. Shar.da Olitlaranjan Mahal, 
Yelwal Road, Mysore 

(b) alld (c). The Government have not 
received any sub.complaint. 

(d) The total assets nr the directors in 
the company in terms oj tbeir 
share·holdings are 4,260 shares of 
Rs. 10/· each. 

(2) ~ t  Studio. t vI. Ltd .. HYder. 
bad: 

(a) MIs. Sri Sarathi Studios Pvt· Ltd. 
was registered on 93·1953 lit Mad-
ras. Its authorised capital at the 
time of incorporation was Rs. 10 
lakhl. According to the latest avail-
ble Balance sheet of the company 
for the year cnding 30th June. 1968, 
the authorised and paid up capital 
of the company stood at Rs. 10 
lakhs and Ra. 8,50,000. 

The names of the directon of the com-
paDY are as follows: 

1. K. SriDivasarao, Manlginl Director. 

2. S. R. Y. Ramakrishna Pruad. 

3. V. R. O. K. M. Praaad. 

share-holding. are Indicated belo ... : 

Name of Dlrect')r No. of shares held 

J. K. Srinivasarao 975 shares of Rs. 100/-
each 

2. S. R. Y. Rama- 1623 sharos of Rs. 100/-
krishna Prasad oach 

3. V. R. G. K. M. 50 shares of Ri.l00/-
Prasad each 

4. Anil Kumar 950 sbares of Rs. 1001-

each 

(31 Go'den Cirre Srlldlo Pvt. Ltd, Madra,: 

(a) M/s. Golden Cine Studio Pvt. Ltd., 
was registered on 25.7-1956 at 
Madras. Its authorised capital at 
the tlmt' of incorporation wa. 
Rs. 15 lakhs. As on 311t March, 
1969, the authorised and paid up 
capital of the company has been 
shown a' R •. 151akhs and Ra. 8 
lak h. respectively. 

The Annual Accounts of the comPlllly 
for the year ended 31st MarCh, 1970 are Dot 
~et due. 

The n8mes and addresses of the Director. 
of the company are as follows: 

Name of Director Address 

1. J. M. A. Mohamed 49/1, Karnoswarar 
Farouq, Managina KeU Street, Madraa-4. 
Director 

2. J. M. Kamaludin 4, Valmiki Street, 

3. O. Krishnan.urthy 
Jyer 

4, K. Santha 

Madras-17. 

6, Hanumu Koll 
Stroot, Macfral.17, 

4, GopaJakriahna 
lyer Road, 
Madru-J7, 

4. AniI Kumar S/O K. Srimvuarlo. 5. K.. Vimala 

(b) IDd (c). The Government have Dot 6. K.. Padm. 
received lIlY aDeb complaJut. 

-do-

~ 

(d) The total auet. or the Directon In 
the COUIPIIIY ill term. of dIItI 

(b) IDd Ie). The OollCl'llment have DOl 

JeeIiWd 10)' IIJCb ClIIIIIplliDt. 



139 Wrltt." ""....". MAY 19.19'10 ",,,,. ~  140 

(d) The lolal "Ictl ot the Dlrecttlr. In 
the company in terms of tbeir 
abare-holdinBs are DB under : 

Name of Director 

1. J. M. A. Mohamed 
FarouQ 

2. J. M. Kamaludin 

3. O. Krtshnamurthy 
lyer 

4. K. Santba 

,. It. Vlmala 

6. K. Padm.a 

No. of sbares held 

45 shares of 
Rs. 1000/-each 

S Shares of 
Rs. 1000/-each 

Nil 

20 sbares of 
Rs. 1000/-each 

-do-

-do-

MeetIng of Repnlcatatlnl of lad .... rlal 
BDd Commercial OrguIUt/ODS wltb 
Adviser to West Benf;al Gonrnor 

~  SHRI D. N. PATODJA: Will 
Ibe Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased 10 stale: 

(B) whether it is a fact tbat the repre· 
ICntatives of various Industrial and Com-
mercial OrBanisations lIle! the Principal 
Adviser to the Welit Benpl Governor on 
the 24th April, 1970 ; 

(b) If 50, the main points discussed ; 

(e) whether tbe Principal Adviser Is re-
ported to have ~t te  tbat 001lel'nment are 
taking ,teps to create  better industrial st-
mospbet:t' In the Slate ; and 

ld) If 50, tbe detail, of tbe scbeme drawn 
up In tbis connection ? 

THE MINfSTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMIID) : (a) to (d). Information II being 
collected and will be placed on tbe Table of 
tbe Houae. 
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